14.07.2017 J-1 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION

14.07.2017

COURT NO. 6

(DIVISION BENCH-ITITI)

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 2.15 P.M

1. W.P.(C) 2203/2015 NEERAJ KUMAR SINGH MOHAN KUMAR
VS. UNION OF INDIA & ORS. RASHMI SINGH
BARKHA BABBAR

COURT NO.7
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE DEEPA SHARMA

1. W.P.(C) 11660/2015 UNION OF INDIA RUCHIR MISHRA
CM APPL. 30977/2015 AND ANR. MUKESH KR. TIWARI
VS. JAI SINGH & ANR. HARVINDER OBEROI

COURT NO. 11
HON'BLE MS. JUSTICE INDERMEET KAUR

1. W.P.(C) 10055/2016 RAVI SINGHAL YASHISH CHANDRA
VS. GURU GOVIND SINGH ANITA SAHNI
INDRAPRASTHA UNIVERSITY T. SINGHDEV,
AND ANR. PUJA SARKAR
MICHELLE BIAKTHAN
SANGI DAS

COURT NO.15
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 2.15 P.M

1. W.P.(C) 9732/2015 SHAMBHU & ANR. MEDHANSHU TRIPATHI
VS. M/S SUGAN DRYCLEANERS MANINDRA DUBEY
& ANR. PRATISHTHA VIJ

SANJOY GHOSE

HIGH COURT OF DELHI
13th JuUuLy, 2017 REGISTRAR (LISTING)



14/07/2017 FOR PRONOUNCEMENT OF JUDGEMENT

COURT NO. 34
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

FOR PRONOUNCEMENT OF JUDGEMENT
1. CO.A(SB) 51/2014 MILIND S NAGARKAR AMBUJ BHARDWAJ, ARCHNA GAUR
Vs. MOTHER SON SUMI SYSTEMS VANDANA SHARMA BHANDARI, P NAGESH
LIMITED & ORS. SANSKAR AGARWAL
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